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tI~her Fertiliser PIaDt 

3815. SHRI NARAYAN SAHU: Will 
the Minjster of PETROLEUM, ~ 

CALS AND FERTILIZERS be pleased 
to state: 

(a) whether spoils of the Talcher 
Fertilh:er Plant are being channalised 
through the nearby natural stream iu-
to the river Brahmini instead of de-
positing the same in the special tank 
for the same and to divert spoils only 
during rains, as a result of which, peo_ 
ple in the down stream area sutYer a 
lot; and 

(b) if so, the reasons for this and 
steps taken to rectify this? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM, CHE-
MICALS AND FERTILIZERS (SHRI 
DALBIR SINGH): (a) No, Sir. 

(b) Does not arise. 

Number of pOWer Projecte under in-
stallation 

3816. SHRI K. MALt.ANNA: Will 
the Minister of ENERGY be pleased to 
state: 

(a) whetMr it is a :tact that there 
are a number of power projects under 
installation are behind the schedule, 

(b) if so, the details thereof, 

(c) what are the names and the lllain 
reasons for the delay in tt1eir comple-
tion and commission, 

(d) the estim-. escalation in the 
cost of the projects because of the de-
lay in their cOlIll'ietion and commis-
sion; and 

(e) the measures takea by Govern-
ment tor their early completion and 
commissioning to avoid fUrther eseala-. 
tion in cost and to-tide VQ'18 the power 
shortage in the count1'Y? 

THE MINISTER OF STATE IN THE 
JlINIBTRY OF ENE'ltGY (SHRI VIK-
ItJm" MA1!:A.rAlf): (8) .. SIr. 

(b) and (c). The main reasons for 
delay are one or more of the follow-
ing:-

1. Inadequate site investigation. 

2. Inadequate funds. 

3. Shortage of key construction t ~ 

rials like steel, cement, explosive. 

4. Delay in finalisation of engineer-
ing of project/appointment of consul. 
tants. 

5. Delay in placement of order for 
aux, equipment; award of contracts. 

6. Delay in Civil Works. 

7. Delay in supply of equipment 'by 
various suppliers. 

8. Non-sequential supply of main 
plant and equipmen.t affecting eractioll. 

9. Defective material supply result-
ing in rectification at site. 

10. Delay in recruitment and posting 
of O. & M. staff. 

11. Labour l.mrest. 

12. Delay in land acquisition ':loa in-
ter-state aspects. 

13. Geological problems. 

The Thermal and Hydro r ~ t  

still to be commissioned and which are 
behmd schedUle-are 9ho'wa ia Annex .. 
ure I and IL 

(d) It is difficult to i di ~ exact 
escalations in the cost of the on-gOing 
projects as the same depend upon a 
number ot. t.actors. However. the evls.. 
ed estimates received indicate an up-
ward trend ranaing between 8, to 12. 
per cent per year in respect of rise in 
cost of material sad la'bOur. 

(e) In order to speed up the com-
missioning of the-power pr4ljects CDn-
struction monitoring directorates h ~ 

been set up in the Centl'at Jlteetrkity 
Authority (CEA) te oleae1y D¥mitor-
the various activities of the r ~ t  

.CoordinatioD aad ~ "". are 
regularly held in the CEA with 1Ile pro-
ject at1thorlties, equipment suppI1ers 
and t ~  eoutrud.kJn e ~ 

cies etc. etc. A close watch is kept on 
all constraints for Cftneeti..e action. 
CBA'8 ftlnior oftIcer visit projeet sites 




